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HIGH COURT OF KARNATAKA
SUPPLEMENTARY NOTIFICATION

No. HCRB/CJR-1/2024 Date:12.03.2025
It is notified that, the Notification No.HCRB/CJR-1/2024 dated 10.02.2025 inviting online
applications by the High Court of Karnataka for direct recruitment to 158 posts of Civil Judges and
further process thereon are kept in abeyance, till the judgment is pronounced by the Hon’ble Supreme
Court of India on IA Nos. 72900/2021, 73015/2021, 40695/2021, 50269/2022, 201893/2022,
93974/2019 in Writ Petition (Civil) No.1022/1989 (All India Judges Association and Others Vs.

Union of India and Others).

By Order,

Sd/-

(K. S. BHARATH KUMAR)
REGISTRAR GENERAL AND SECRETARY,
CIVIL JUDGES RECRUITMENT COMMITTEE,
HIGH COURT OF KARNATAKA,
BENGALURU.
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